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RATSTHAN THGH COURT, JODHPUR
No.  GenerablID3200 7Sy 15Y D Dated: 4./10,2019

Copy forwarded 1o the loll(mmﬁ for information and necessan
action:-

- All Registrars. Rajasthan 1igh Court, Jodhpur/ Bench Jaipur.

2. Concerned District & Sessions Tudge/s,

3. Concerned court s,

4. concerned Chiet Judicial/ Metra, Magislra{c-’ﬁ
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